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" C.P. No. 160/ALD/2017

Shri Chandan Agarwal proxy for Shri Anshul Kumar Singhal and Shri S.K.
Tyagi for Operational Creditor. |

On a previous hearing, the Registry was directed to make scrutiny of the
case and to furnish a report. Further to issue a formal notice to the Corporate
Debtor Company. However, a proof of service thereof is still awaited.

Hence, the case is now fixed for appearance of Corporate Debtor
Company and for submission of scrutiny report.

The Petitioner is also granted at liberty to communicate a copy of this
order to the Corporate Debtor Company by informing next date of hearing.

The matter be listed on 18" December, 2017.
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